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O.A.NO. 638 OF 2022

IN THE MATTER OF:

Anand Singh &Ors. Appellants
Versus

The State of Uttarakhand & Others. Respondents

Reply Affidavit On behalf of the respondent/UKPCB

I, Rajkumar Chaturvedi, Regional Officer(1/0),Regional
Office Uttarakhand Environment Protection and Pollution
Control Board, E-115,Nehru Colony, Dehradun, Uttarakhand,

do hereby solemnly affirm and declare as under:

1. That I am in the above noted Capacity and as per
records available in the department, I am fully
conversant with the facts and circumstances of the

case, hence competent to swear this counter affidavit




2. That I have gone through and understood the contents
of the Original Application. 1 deny each and every
averment except those which are admitted herein

expressly.

PARAWISE REPLY:

1. That the Field Inspection carried out by Regional Office,
Dehradun. The copy of the inspection report dated
27.9.2022 is annexed herewith and marked as

Annexure -1.

2. That the contents of the para No. 2 is matter of Record.
It is submitted that the applicants vide letter dated 02-
04-2016 addressing, the zonal officer Uttarakhand
Pollution Control Board Uttarkashi, it is pertinent to
mention that UKPCB does not have a separate regional

office at- Uttarkashi, Regional Office, Dehradun deals

T A7
=59

o
)

;;ivgith all the cases of Uttarkashi District along with

i)

|

o

b A

N A
%

e



Dehradun, Tehri, Chamoli, Rudraprayag and Pauri

Garhwal Districts.

3~ 8. That the contents of the paras 3 to 6 are matter of
record, hence need no reply on behalf of the answering

respondent.

7. That the contents of the para 7 are admitted. It is
further submitted that the Regional Office, vide letter
dated 17.11.2022 directed to M/s MS Trading Company
Saw Mill that in case of non compliance of rules, the
Unit shall stop the production/ manufacturing
operations until the unit obtained CCAfrom the Board;
otherwise action shall be initiated against the Unit
under section 33(Air of the Water Prevention and
Control of pollution Act, 1974 and Section 31(A) of the
Air (Prevention and Control of Pollution) Act, 1981. A

copy of the rejectedletter no.

i




UkPCB/ROD/Con/Uk- 136/2022-23/3280-1587 dated
17-11-2022 is annexed herewith and marked as
Annexure-2.

8 That the contents of para No. 8 need no reply being the

matter related to the Forest Division.

9. That the contents of para No. 9 need no reply being the

matter related to the District Administrator.

10-12. That the contents of Nos. 10 to 12 need no reply

being the related to Forest Department.

13. That the contents of para 13 need no reply on behalf of

the answering respondent.

14-15. That the contents of paras 14 and 15 need no

separate reply, the reply of the para No.7 may be

iterated.



16.

That the contents of para 16 is matter of concern that
the nose level is found higher than the prescribed
norms as monitored by officials of UKPCB on dated 27-
09-2022. The matter was forwarded to Executive
Officer, Nagar Palika Parishad, Badahat, Uttarkashi for
taking cognizance in accordance with the notification
issued by G.O. on dated 09-06-21, this letter was sent
on 30-09-2022. A true copy of office order dated
30.9.2022 issued by the Regional Officer (Dehradun) is

annexed herewith and marked as Annexure -3.

In this context this is to inform that various authorities
are notified for taking action on violation of Noise
Rules. As the unit is located in Nagar Palika Parishad

area and in such area, Nagar Palika Parishad, Executive

Officer, Government Order is authorized to take action




17.

18.

19,

20.

2021 issued by the State of Uttarakhand is annexed in

Annexure- 4.

That the contents of para 17 are matter of record that
air pollution cause health impact however, applicant
has not submitted any proof of such diseases in the

residents of nearby area.

That the contents of the para 18 need no separate

reply, the reply of the para 17 may be reiterated.

That the contents of the para 19 need no reply on
behalf of the answering respondent.

Besides above narration following are to be
incorporated:

The Regional Officer, Dehradun issued notice dated
17.10.2022 to Saw mill operator. A true copy of the

otice dated 17.10.2022 Annexure-5.



21.

22,

The Regional Officer (Dehradun) wrote a letter dated
17.10.2022 to DFO, Uttarkashirwith recommendation if
the unit is operating probably without permission of
Forest Department, than action may be taken against
the said unit. A true copy of the Office order dated

17.10.2022 is annexed herewith as Annexure-6.
That in view of the detailed averments made in the

forgoing paragraphs, this Hon'ble Tribunal may pass

any order as this Hon’ble Tribunal may deem fit in the

e

Deponent

and say that the contents of my above affidavit are



)+

true and correct to my knowledge, no part of it is false
and nothing material has been concealed there from.
The legal submissions are further true as per legal
advice received and believed to be true and correct.

Verified at _2)-\\ 22 on this day of November, 2022
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Deponent
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&9 BrIfery e REGIONAL OFFICE

g g — Uttarakhand Pollution Control Board
115, 35 7 i HE‘SOM B T ~ EB-115,Nehru Colony, Dehradun-248001 -
—115, 8% Bic, é‘gw_ '

uEppce

NOISE LEVEL MONITORING REPORT

1-Name of Location - M/s Matura Saw Mill
2-Address - Gyansu Uttarkashi
3-Date of Monitoring & time - 27.09.2022, Between 4.00 to 5.00 PM
4-Monitored by - Shri S8 K Dimri (ASO)
Shri Deependra Bhatt (MA)
Sr.No. | Monitoring Point All Values are in Leq dB |
L(min) L(max) Observed Leq
Values (Day
. time)
A. When Saw Mill Not In Operation:
1.In saw mill premises 47.9 61.9 551
2.Adjusent of Saw Mill in premises of 53.0 60.0 55.8
Hotel Sahaj Villa, UCO BANK
3.Behind Govt. Women Hostel/ Hote 49.7 60.9 54.1
B. shiv palace :

When Saw Mill in Operation: r

\
1.In saw mill premises 74.3 86.3 r 80.7
2.Adjusent of Saw Mill in premises of | 72.0 79.1 ‘ ' 74.4
Hotel Sahaj Villa
3.Behind Govt. Women Hostel/Hotel 55.4 C | 67.1 ‘ 61.5
| shiv palace f
Standard
Sr.No. Category of Area/Zone Noise Level dB (A) j
Day Time | Night Time
1. Industrial 75 85
2. Commercial 65 55 N
3 Residential 55 45 -
4. Silence 50 40

1y

AN
| _~

Monitorlh,g/}l\ssistant Scientific Assistant Assistant Scientific Officer Regional officer (l/c)



Prnsese- 2

& Fmte —_ REGIONAL OFFICE

UTTARAKHAND

- Uttarakhand Pollution Control Board
Vo v"‘
Wi " T E-115, Nehru Colony, Dehradun-248001
3115, 16w Pra, JeRIG-248001 a7 4
Ref: UKPCB/ROD/ Con/UK- [3¢" 1202223/3380 — 55 7 Date: 17/ 1113629
' REGD. POST

Application No. 3191133

To, .
M/s MS Trading Company Saw Mill
Hotel Sahaj Villa in Gyansu
Uttarkashi.

Sub: Application for Consolidated Consent and Authorization (CCA) under Section-25/26 of the Water
(Prevention and Control of Pollution) Act, 1974; Section-21 of the Air (Prevention and Control of
Pollution) Act, 1981 as amended thereafter and authorization under Section-6{2) of the Hazardcus
and Other Wastes (Management and Transboundary Movement) Rules, 2016 - reg.

Please refer to your application for Consolidated Consent and Authorization (CCA) dated 08.11.2022
under above said Acts /Rules and inspection of the Unit carried out by this Office on dated 27.09.2022 and
during inspection the short comings found which are mentioned below. -

1. Unit is located in residential/commercial area.

2. Unit has not obtained CTE.

3. Complaint case filed against at Hon’ble NGT(OA No. 638/2022)
4. Noise limit not complying with prescribed standards.

In above circumstances and in public interest, Consent and Authorization (CCA) to M/s MS Trading
Company Saw Mill located at Hotel Sahaj Villa in Gyansu, Uttarkashi cannot be granted for discharge of
domestic/trade effluent; air emission and handling of hazardous wastes. Therefore, your CCA application under
the Water (Prevention and Control of Pollution) Act, 1974; Air (Prevention and Control of Pollution) Act,
1981 and the Hazardous and Other Waste (Management, Disposal and Transboundary) Rules, 2016 is
hereby refused.

In case of non-compliance of above, the Unit shall stop the production/manufacturing operations until
the Unit obtain CCA under the Section-25 of the Water (Prevention and Control of Pollution) Act, 1974;
Section-21 of the Air (Prevention and Control of Pollution) Act, 1981 and Section-6(2) of the Hazardous
and Other Waste (Management, Disposal and Transboundary) Rules, 2016 from the Board; otherwise
action shall be initiated against the Unit under Sectoin-33(A) of the Water (Prevention and Control of
Pollution) Act, 1974 and Section-31(A) of the Air (Prevention and Control of Pollution) Act, 1981.

f
|

Regional Officer (I/c)
Copy to: Member Secretary, Uttarakhand Pollution Control Board, Gaura Devi Paryavaran Bhavan, L.T.
T Park, Sahastradhara Road, Dehradun for kind?information please.

)
¥t W

Regional Officer (I/c)
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